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MINISTRY OF ELECTRONICS AND INFORMATION TECHNOLOGY
NOTIFICATION
New Delhi, the 20" November, 2017

G.S.R. 1443(E).—In exercise of the powers conferred by clause (ze) of sub-section (2) of section 87 of the
Information Technology Act, 2000 (21 of 2000), the Central Government hereby makes the following rules regulating
the method of recruitment to the Group ‘A’ and ‘B’ posts in the Indian Computer Emergency Response Team (CERT-
In), a statutory body under the administrative control of the Ministry of Electronics and Information Technology,
namely:-

1. Short title and commencement. — (1) These rules may be called the Ministry of Electronics and Information
Technology, Indian Computer Emergency Response Team (CERT-In), Group ‘A’ and ‘B’ Posts, Recruitment Rules,
2017.

(2) They shall come into force on the date of their publication in the Official Gazette.
2. Application. — These rules shall apply to the posts specified in column (1) of the Schedule annexed to these rules.

3. Number of posts, classification and level in pay matrix. — The number of the said posts, their classification and
level in the pay matrix attached thereto shall be as specified in columns (2) to (4) of the said Schedule.

4. Method of recruitment, age-limit, qualifications, etc. — The method of recruitment, age-limit, qualifications and
other matters relating thereto shall be as specified in columns (5) to (13) of the aforesaid Schedule.

5. Disqualification. — No person, -

(a) who has entered into or contracted a marriage with a person having a spouse living; or
(b) who, having a spouse living, has entered into or contracted a marriage with any person,
shall be eligible for appointment to any of the said posts:

Provided that the Central Government may, if satisfied that such marriage is permissible under the personal law
applicable to such person and the other party to the marriage and that there are other grounds for so doing, exempt any
person from the operation of this rule.

6. Power to relax. — Where the Central Government is of the opinion that it is necessary or expedient so to do, it may,
by order and for reasons to be recorded in writing, relax any of the provisions of these rules with respect to any class or
category or persons.

7. Saving. — Nothing in these rules shall affect reservation, relaxation of age- limit and other concessions required to be
provided for the Scheduled Castes, the Scheduled Tribes, the Other Backward Classes, the ex-servicemen and other
special categories of persons, in accordance with the orders issued by the Central Government from time to time in this
regard.

8. Other conditions of service. — Other conditions of service of the officers and employees of the Indian Computer
Emergency Response Team (CERT-In), for which no specific provisions have been provided, shall be regulated in
accordance with such rules as are, from time to time, applicable to similar category/level of officers and employees of
the Central Government.

SCHEDULE
Name of post. Number of post. Level in pay matrix. Whether selection
Classification. post or non- selection
post.
ey @) (C)) (&)
(3)
1. Scientist "F’. *6 Equivalent to Group 'A' | Level-13A in the pay Not applicable.
(2017) post in the Central | matrix (Rs. 131100-
Government. 216600).
*Subject to variation
dependent on
workload.
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Age-limit for direct | Educational and other | Whether age and | Period of | Methods of
recruits. qualifications for direct recruits. | educational probation, recruitment
qualifications if any. whether by
prescribed for direct
direct recruits will recruitment or
apply in case of by promotion or
promotees. by deputation or
absorption and
percentage of
vacancies to be
filled by various
methods.
(6) ) ®) (&) 109
50 years. (1) Educational qualifications: Not applicable. One year for | Deputation
direct (including
Note: The crucial date .| Note: Promotion of | recruits. short-term
.. (a) Bachelor degree in i
for determining the .| Scientific and contract)/
o Technology or Bachelor degree in . . .
age-limit shall be the . . . Technical officers absorption or re-
. Engineering or Associate Member .
closing date  for . . will be covered employment  or
. .. of Institute of Engineers (A&B) . . .
receipt of applications . under Modified direct recruitment.
. . (Computer Science or Computer .
from candidates in . . . Flexible
. Engineering or Information .
India (and not the . Complementing
. Technology or Electronics and
closing date > . Scheme (MFCS) or
- . Communication or Electronics and -
prescribed for those in . . . any other policy of
Telecommunication) with eighteen .
Assam, Meghalaya, . . the  Ministry of
years (nineteen years for Associate .
Arunachal  Pradesh, ’ . Electronics and
. . Member of Institute of Engineers) .
Mizoram, Manipur, . . Information
N . of relevant work experience in
agaland,  Tripura, S Technology or
g Ministries or Departments or
Sikkim, Ladakh . . Department of
. Attached and Subordinate Offices
Division of Jammu Personnel and
. of the Central Government or ..
and Kashmir State, . Training.
Lahaul and  Spiti Statutory Bodies or Autonomous
District and  Pani Bodies or Public ~ Sector
Sub-division (%f Undertakings or Private Sectors;
Chamba District of Or . .
Himachal Pradesh, (b) Mastgr degree in Science
Andaman and (M.Sc.) (Physics or
Nicobar Islands or
Lakshadweep).

Electronics or Applied Electronics)
with nineteen years

of relevant work experience in
Ministries or Departments or
Attached and Subordinate Offices
of the Central Government or
Statutory Bodies or Autonomous
Bodies or Public  Sector
Undertakings or Private Sectors;

Or

(c) Department of Electronics and
Accreditation of Computer Courses
(DOEACC) B-Level or Graduate

Institute  of  Electronics  and
Telecommunication Engineers
(IETE) with nineteen years of
relevant work experience in
Ministries or Departments or
Attached & Subordinate Offices of
the Central Government or
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Statutory Bodies or Autonomous
Bodies or Public Sector
Undertakings or Private Sectors;
Or

(d) Master of Computer
Application (MCA) with nineteen
years of relevant work experience
from Ministries or Departments or
Attached & Subordinate Offices of
the Central Government or
Statutory Bodies or Autonomous
Bodies or Public Sector
Undertakings or Private Sectors.

(2) Essential and relevant
experience: Possessing the period
of experience as specified at (1) (a)
to (d) above and also in the
organizations specified at (1) (a) to
(d) above in any or combination of
the following fields, namely:-

(i) overall implementation and
operationalisation of project

and management of
administrative and technical
processes;

(ii) direct and control  of
activities, installation and

implementation of
infrastructure, systems;
(iii) infuse innovation and

creativity to strategic plans,
operational procedures;

(iv) coordinating and maintaining
strong relationship among all
groups and stakeholders;

(v) experience in the field of
Information Technology with
emphasis on networking,
Cyber Laws, e-Commerce,
Cyber Security and Cyber
Forensics.

(3) Working knowledge in the

following one or more areas is

desirable -

(i) Financial Services Sector; or

(ii) Energy or Power Sector; or

(iii) Telecommunications Sector;
or

(iv) Information and
Communications Technology
and Cyber Security Sector; or

(v) Transport Sector; or

(vi) Manufacturing Sector; or

(vii) Health Sector.
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In case of recruitment by promotion or
deputation or absorption, grades from
which promotion or deputation or
absorption to be made.

If a Departmental Promotion Committee

exists, what is its composition?

Circumstances in
which Union Public
Service Commission is
to be consulted in
making recruitment.

an

12)

13)

Deputation  (including  short-term
contract)/ absorption:

Officers of the Central Government or
State Government or Public Sector
Undertakings or Autonomous Bodies-
(a) (i) holding analogous post on regular
basis in the parent cadre or Department;
or

Departmental Selection Committee consisting

of: -
1. Secretary, Ministry of

Electronics and Information

Technology
2. Director General,

— Chairman;

—Member;

Indian Computer Emergency

Response Team

Not applicable.

(ii) having five years regular service

in the grade rendered after appointment
thereto on a regular basis in level-13 in
the pay matrix (Rs.118500-214100) or
nine years regular service in level-12 in
the pay matrix (Rs. 78800-209200) or
equivalent in the parent cadre or
Department; and

(b) possessing the educational
qualifications and experience prescribed
for direct recruits in column (7).

Note-1: Period of deputation including
period of deputation in another ex-cadre
post held immediately preceding this
appointment in the same or other
Organisation or Department of the
Central Government shall ordinarily not
exceed five years.

Note 2: The maximum age-limit for
appointment on deputation shall be not
exceeding fifty-six years as on the
closing date of receipt of applications.
For ex-servicemen:

The Armed Forces personnel due to retire
or who are to be transferred to reserve
within a period of one year and having
the requisite experience and
qualifications prescribed shall also be
considered and, if selected, such persons
shall be given deputation terms up to the
date on which they are due for release
from the Armed Forces, and thereafter
they may be continued on re-employment
terms.

3. An officer of the level
of Additional Secretary or
Joint Secretary from any

- Member.

other Ministry or Department

of the Central Government

ey (#))

(3)

C))

©))

2. Scientist 'E’. | *6 (2017)

*Subject to

variation | 'A’
dependent on workload.

Equivalent to Group
post in the
Central
Government.

Level-13
matrix
214100).

in

the pay
(Rs.118500-

Not applicable.
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() ) ® (&) 10)
45 years. (1) Educational qualifications: Not applicable. One year for | Deputation

(a) Bachelor degree in Technology | Note: Promotion of | direct (including

Note: The crucial date | or Bachelor degree Scientific and recruits. short- term
for contract)/
determining the age- | In Engineering or Associate | Technical officers Absorption  or
limit shall be the | Member of Institute of Engineers | will be covered under re-
closing date for (A&B) (Computer Modified employment or
receipt of applications | Science or Computer Engineering Flexible direct
from candidates in | or Information Technology or | Complementing recruitment.

India (and not the

closing date
prescribed for

those in  Assam,
Meghalaya,
Arunachal  Pradesh,
Mizoram, Manipur,
Nagaland, Tripura,
Sikkim, Ladakh

Division of Jammu

and Kashmir State,
Lahaul and  Spiti
District and Pangi
Sub-division of
Chamb District of
Himachal Pradesh,
Andaman and
Nicobar Islands or
Lakshadweep).

Electronics and Communication or
Electronics and
Telecommunication) with

thirteen years (fourteen years for
Associate Member of Institute of

Engineers) of relevant work
experience in  Ministries  or
Departments or Attached and

Subordinate Offices of the Central
Government or Statutory Bodies or

Autonomous Bodies or Public
Sector Undertakings or Private
Sectors;

Or
(b) Master degree in Science

(M.Sc.) (Physics or Electronics or
Applied Electronics) with fourteen
years of relevant work experience
in Ministries or Departments or
Attached and Subordinate Offices
of the Central Government or
Statutory Bodies or Autonomous
Bodies or Public Sector
Undertakings or Private Sectors;

Or
(c) Department of Electronics
and Accreditation of Computer
Courses (DOEACC) B-Level or
Graduate Institute of Electronics
and Telecommunication Engineers
(IETE) with fourteen years of
relevant work experience in
Ministries or Departments or
Attached & Subordinate Offices of
the Central Government or
Statutory Bodies or Autonomous
Bodies or Public Sector
Undertakings or Private Sectors;
Or

(d) Master  in
Application (MCA) with
fourteen years of relevant work
experience in  Ministries  or
Departments or Attached and
Subordinate Offices of the Central
Government or Statutory Bodies or
Autonomous Bodies or Public

Computer

Scheme (MFCS) or
any other policy of
Ministry of
Electronics
Information
Technology or
Department of
Personnel and
Training.

and
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Sector Undertakings or Private
Sectors.

(2) Essential and relevant
experience: Possessing the period
of experience as specified at (1) (a)
to (d) above and also in the
organizations specified at (1) (a) to

(d) above in any
combination in the

Laws, e-Commerce,

3) Working knowledge

desirable —

(iii) Telecommunications
or
(iv) Information

(v) Transport Sector; or
(vi) Manufacturing Secto
(vii) Health Sector.

Information ~ Technology  with
emphasis on networking, Cyber

Security and Cyber Forensics.

following one or more areas is

(i) Financial Services Sector; or
(i) Energy or Power Sector; or

Communications Technology
and Cyber Security Sector; or

or the
field of

Cyber

in the

Sector;

and

I; or

(80) 12) a3
Deputation (including short-term Departmental Selection Committee | Not applicable.
contract)/ absorption:- consisting of: -
Officers of the Central Government or State | 1. Director General, - Chairman;

Government or Public Sector Undertakings
or Autonomous Bodies -

(a) (i) holding analogous post on regular | 2.
basis in the parent cadre or Department; or

(i) with five years regular service in the
grade rendered after appointment thereto on a | 3.
regular basis in level-12 in the pay matrix
(Rs. 78800-209200) or equivalent in the
parent cadre or Department; and

(b) possessing the educational qualifications
and experience prescribed for direct recruits
in column (7).

Note 1: Period of deputation including period
of deputation in another ex-cadre post held
immediately preceding this appointment in
the same or other Organisation or
Department of the Central Government shall
ordinarily not exceed five years.

Note 2: The maximum age-limit for
appointment on deputation shall not be

Indian Computer Emergency
Response Team

Scientist, ‘G’ or ‘F’, - Member;
Indian Computer Emergency
Response Team

Officer of the level of - Member.
Scientist ‘F’ or above from

any other Ministry or Department

of the Central Government




[9rT II-@vE 3(i) ] YR kT TSTTS ¢ SAHTHROT 33
exceeding fifty-six years as on the closing
date of receipt of applications.
For ex-servicemen:
The Armed Forces personnel due to retire or
who are to be transferred to reserve within a
period of one year and having the requisite
experience and qualifications prescribed shall
also be considered and, if selected, such
persons shall be given deputation terms upto
the date on which they are due for release
from the Armed Forces, and thereafter they
may be continued on re-employment terms.
0 ) @ 3)
(3)
3. Scientist 'D’. *14 Equivalent to Group ‘A’ | Level-12 in the pay | Not applicable.
(2017) post in the Central | matrix (Rs. 78800-
Government. 209200).
*Subject to  variation
dependent on workload.
(6) () ® (&) 10)
40 years. 1) Educational qualifications: Not applicable. One  year | Deputation
for direct | (including short-
Note: The crucial date Note: Promotion of | recruits. term contract)/
for determining the Scientific and absorption or re-
age-limit shall be the Technical officers employment  or
closing date  for | (a) Bachelor degree in | will be covered direct recruitment.
receipt of applications | Technology or Bachelor degree in | under Modified
from candidates in | Engineering or Associate Member | Flexible
India (and not the | of Institute of Engineers (A&B) | Complementing

closing date
prescribed for those in
Assam, Meghalaya,
Arunachal  Pradesh,
Mizoram, Manipur,
Nagaland, Tripura,

Sikkim, Ladakh

Division of Jammu

and Kashmir State,
Lahaul and  Spiti
District and Pangi
Sub-division of
Chamba District of
Himachal Pradesh,
Andaman and
Nicobar Islands or
Lakshadweep).

(Computer Science or Computer
Engineering or Information
Technology or Electronics and
Communication or Electronics and
Telecommunication)  with eight
years (nine years for Associate
Member of Institute of Engineers)
of relevant work experience in
Ministries or Departments or
Attached and Subordinate Offices
of the

Central Government or Statutory

Bodies or Autonomous Bodies or
Public Sector Undertakings or
Private Sectors;

Dr
(b) Master degree in Science
(M.Sc.) (Physics or

Hlectronics or Applied

Electronics) with nine years of
relevant work experience in
Ministries or Departments or
Attached and Subordinate Offices
of the Central Government or
Statutory Bodies or Autonomous
Bodies or Public Sector

Scheme (MFCS) or
any other policy of

Ministry of
Electronics and
Information
Technology or
Department of
Personnel and
Training.
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Undertakings or Private Sectors;
Or

(©) Department of Electronics
and Accreditation of Computer
Courses (DOEACC) B-Level or
Graduate Institute of Electronics
and Telecommunication Engineers
(IETE) with nine years of relevant
work experience in Ministries or
Departments or Attached and
Subordinate Offices of the Central
Government or Statutory Bodies or
Autonomous Bodies or Public
Sector Undertakings or Private
Sectors;

Or

(d) Master  in Computer
Application (MCA) with nine years
of relevant work experience in
Ministries or Departments or
Attached and Subordinate Offices
of the Central Government or
Statutory Bodies or Autonomous
Bodies or Public Sector
Undertakings or Private Sectors.

(2) Essential and relevant
experience: Possessing the period
of experience as

specified at (1) (a) to (d) above and
also in the organizations specified
at (1) (a) to (d) above in any or the
combination in the field of
Information  Technology  with
emphasis on networking, Cyber
Laws, e-Commerce, Cyber
Security and Cyber Forensics.

3) Working knowledge in the
following one or more areas is
desirable —

(i) Financial Services Sector; or

(ii) Energy/Power Sector; or

(iii) Telecommunications Sector;
or

(iv) Information and
Communications Technology
and Cyber Security Sector; or

(v) Transport Sector; or

(vi) Manufacturing Sector; or

(vii) Health Sector.
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an

12)

a3)

Deputation (including short-term
contract)/ absorption:

Officers of the Central Government or
State Government or Public Sector
Undertakings or Autonomous Bodies —

(a) (i) holding analogous post on
regular basis in the parent cadre or
Department; or

(ii) with four years regular service in
the grade rendered after appointment
thereto on a regular basis in the level-
11 in the pay matrix (Rs. 67700-
208700) or equivalent in the parent
cadre or Department; and

B) possessing educational
qualifications and experience
prescribed for direct recruits in
column(7).

Notel: Period of deputation including
period of deputation in another ex-
cadre post held immediately
preceding this

appointment in the same or other
Organisation or Department of the
Central Government shall ordinarily
not exceed five years.

Note 2: The maximum age-limit for
appointment on deputation shall be
not exceeding fifty-six years as on the
closing date of receipt of
applications.

For ex-servicemen:

The Armed Forces personnel due to
retire or who are to be transferred to
reserve within a period of one year
and having the requisite experience
and qualifications prescribed shall
also be considered and, if selected,
such persons shall be given
deputation terms upto the date on
which they are due for release from
the Armed Forces, and thereafter they
may be continued on re-employment
terms.

Departmental Selection Committee consisting of: -

1. Director General, Indian - Chairman;
Computer Emergency Response
Team

2. Scientist ‘F’ or equivalent - Member;
in Indian Computer Emergency
Response Team

3. An officer of the level of - Member.
Scientist ‘F’ from any other
Ministry or Department of the
Central Government

Not applicable.

@ (#))

C))
(3)

©))

4. Scientist ’C’. *472
(2017)

*Subject to

dependent on workload.

Equivalent to Group | Level-11 in the pay
'A" post in the Central | matrix (Rs.  67700-
Government. 208700).

variation

Not applicable.
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(6 (@) ) (&) 10)
35 years. (1) Educational qualifications: Not applicable. Two years | Deputation
for  direct | (including
Note: The crucial date | (a) Bachelor degree in Technology | Note: Promotion of | recruits. short-term
for determining the | or Bachelor degree in Engineering Scientific and contract)/
age-limit shall be the | o Agssociate Member of Institute | Technical officers absorption or re-

closing date  for
receipt of applications
from candidates in
India (and not the
closing date
prescribed for those in
Assam, Meghalaya,
Arunachal  Pradesh,
Mizoram, Manipur,
Nagaland, Tripura,
Sikkim, Ladakh
Division of Jammu
and Kashmir State,
Lahaul and Spiti

District and Pangi
Sub-division of
Chamba District
Himachal Pradesh,
Andaman and
Nicobar Islands or
Lakshadweep).

of Engineers (A&B) (Computer
Science or Computer Engineering
or Information Technology or
Electronics and Communication or

Electronics and
Telecommunication) with five
years (six years for Associate

Member of Institute of Engineers)
of relevant work experience in
Ministries or Departments or
Attached and Subordinate Offices
of the Central Government or
Statutory Bodies or Autonomous
Bodies or Public
Sector Undertakings
Sectors;

or Private

Or

(b) Master degree in Science
(M.Sc.) (Physics or Electronics or
Applied Electronics) with six
years of relevant work experience
in Ministries or Departments or
Attached and Subordinate Offices
of the Central Government or
Statutory Bodies or Autonomous
Bodies or Public Sector
Undertakings or Private Sectors;

Or

(c) Department of Electronics and
Accreditation of Computer Courses
(DOEACC) B-Level or Graduate
Institute  of  Electronics and
Telecommunication Engineers
(IETE) with six years of relevant
work experience in Ministries or
Departments or Attached and
Subordinate Offices of the Central
Government or Statutory Bodies or
Autonomous Bodies or Public
Sector Undertakings or Private
Sectors;

Or

(d) Master in Computer Application
(MCA) with six years of relevant
work experience in Ministries or
Departments or  Attached &

Subordinate Offices of the Central

will be covered under
Modified Flexible
Complementing

Scheme (MFCS) or
any other policy of

Ministry of
Electronics and
Information
Technology or
Department of
Personnel and
Training.

employment or
direct
recruitment.
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Government or Statutory Bodies or
Autonomous Bodies or Public
Sector Undertakings or Private
Sectors.

(2) Essential and relevant
experience: Possessing the period
of experience as specified at (1) (a)
to (d) above and also in the
organizations specified at (1) (a) to
(d) above in any or the combination
in the field of Information

Technology with
networking,

desirable —

Sector; or

(iv) Information and

(vii) Health Sector.

emphasis on

Cyber Laws, e-Commerce, Cyber
Security and Cyber Forensics.

(3) Working knowledge in the
following one or more areas is

(i) Financial Services Sector; or
(ii) Energy or Power Sector; or
(iii) Telecommunications

Communications
Technology and Cyber
Security Sector; or
(v)  Transport Sector; or
(vi) Manufacturing Sector; or

an

a2)

a3

Deputation (including short-term
contract)/ absorption:

Officers of the Central Government or State
Government or Public Sector Undertakings
or Autonomous Bodies -

(a) (i) holding analogous post on regular
basis in the parent cadre or Department; or

(ii) with four years regular service in the
grade rendered after appointment thereto on a
regular basis in the level-10 in the pay matrix
(Rs. 56100-177500) or equivalent in the
parent cadre or Department; and

(b) possessing the educational qualifications
and experience prescribed for direct recruits
in column (7).

Note 1: Period of deputation including
period of deputation in another ex-cadre post
held immediately preceding this appointment
in the same or other Organisation or
Department of the Central Government shall
ordinarily not exceed five years.

Note 2: The maximum age-limit for
appointment on deputation shall be not

Departmental Selection Committee consisting of: -

1. Director General,

Indian Computer Emergency

Response Team

2. Scientist ‘E’ or equivalent

in Indian Computer Emergency

Response Team

3. An officer of the level

of Director or equivalent
of Ministry of Electronics

and Information Technology

or from any other Ministry

or Department of the Central

Government

- Chairman;

- Member;

- Member.

Not applicable.
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exceeding fifty-six years as on the closing
date of receipt of applications.

For ex-servicemen:

The Armed Forces Personnel due to retire or
who are to be transferred to reserve within a
period of one year and having the requisite
experience and qualifications prescribed shall

also be considered and,

persons shall be given deputation terms upto
the date on which they are due for release
from the Armed Forces, and thereafter they
may be continued on re-employment terms.

if selected, such

@ 2 3 “ (6]

5. Scientist 'B’. *57 Equivalent to Group | Level-10 in the pay | Notapplicable.

(2017) ‘A’ post in the Central | matrix (Rs.  56100-

Government. 177500).
*Subject to  variation
dependent on workload.
(6 @ ® (€] 10)
30 years. 1) Educational qualifications: Not applicable. Two years | Deputation
for  direct | (including

Note 1: The crucial date | (a) Bachelor degree in Technology | Note: Promotion of | recruits. short-term
for determining the age- | or Bachelor degree in Engineering | Scientific and contract)/
limit shall be the closing | or Associate Member of Institute | Technical officers absorption or
date for receipt of | of Engineers (A&B) (Computer | will be covered under re-
applications from | Science or Computer Engineering | Modified Flexible employment
candidates in India (and | or Information Technology or | Complementing or direct
not the closing date | Electronics and Communication or | Scheme (MFCS) or recruitment.
prescribed for those in | Electronics and | any other policy of
Assam, Meghalaya, | Telecommunication) (with one | Ministry of
Arunachal Pradesh, | year of relevant work experience | Electronics and
Mizoram, Manipur, | for Associate Member of | Information
Nagaland, Tripura, | Institute of  Engineers) in | Technology or
Sikkim, Ladakh Division | Ministries or Departments or | Department of
of Jammu and Kashmir | Attached and Subordinate Offices | Personnel and
State, Lahaul and Spiti | of the Central Government or | Training.

District and Pangi Sub-
division of Chamba
District of Himachal
Pradesh, Andaman and
Nicobar Islands or
Lakshadweep).

Note 2: The crucial date
for determining the age

limit in the case of
candidates from
Employment Exchange

shall be the last date up to
which the Employment
Exchange is asked to
submit the names.

Statutory Bodies or Autonomous

Bodies or Public Sector

Undertakings or Private Sectors;
Dr
(b) Master degree in Science
(M.Sc.) (Physics or Electronics or
Applied Electronics)  with one
year of relevant work experience
in Ministries or Departments or
Attached and Subordinate Offices
of the Central Government or
Statutory Bodies or Autonomous
Bodies or Public
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Sector Undertakings or Private

Sectors;

Or
(c) Department of Electronics and
Accreditation of Computer

Courses (DOEACC) B-Level or
Graduate Institute of Electronics
and Telecommunication Engineers
(IETE) with one year of relevant
work experience in Ministries or
Departments or

Attached and Subordinate Offices
of the Central Government or
Statutory Bodies or Autonomous
Bodies or Public Sector
Undertakings or Private Sectors;
Or

(d) Master in Computer
Application (MCA) with one year
of relevant work experience in
Ministries or Departments or
Attached and Subordinate Offices
of the Central Government or
Statutory Bodies or Autonomous
Bodies or Public Sector
Undertakings or Private Sectors.

(2) Working knowledge in the
following one or more areas is
desirable —

(i) Financial Services

Sector; or
(i) Energy or Power
Sector; or
(iii) Telecommunications
Sector; or
(iv) Cyber Laws or e-
Commerce or Cyber
Security or Cyber
Forensics; or

(v) Transport Sector; or

(vi) Manufacturing Sector; or

(vii) Health Sector.

an

12)

13)

Deputation (including
contract)/ absorption:

Officers of the Central Government or

State  Government or

Undertakings or Autonomous Bodies -

short-term | Departmental Selection Committee consisting

of’: -

1. Director General,
Public  Sector Indian Computer Emergency
Response Team

(a) (i) holding analogous post on regular
basis in the parent cadre or Department; or

(ii) with two or three years regular service
in the grade rendered after appointment
thereto on a regular basis in level-8 or
level-7 in the pay matrix (Rs. 47600-

2. Scientist 'E' or - Member;
equivalent or above officer,
Indian Computer Emergency
Response Team

3. An officer of the level - Member.

of Scientist 'E' or above

Not applicable.
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151100) or
respectively in
Department; and

(Rs. 44900-142400)
the parent cadre or

(b) possessing the educational
qualifications and experience prescribed
for direct recruits in column (7).

Note 1: Period of deputation including
period of deputation in another ex-cadre
post held immediately preceding this
appointment in the same or other
Organisation or Department of the Central
Government shall ordinarily not exceed
five years.

Note 2: The maximum age-limit for
appointment on deputation shall be not
exceeding fifty-six years as on the closing
date of receipt of applications.

For ex-servicemen:

The Armed Forces personnel due to retire
or who are to be transferred to reserve
within a period of one year and having the
requisite experience and qualifications
prescribed shall also be considered and, if
selected, such persons shall be given
deputation terms upto the date on which
they are due for release from the Armed
Forces, and thereafter they may be
continued on re-employment terms.

from any other Ministry or
Department of the Central
Government

@ (¥))

“@
&)

€))

6. Legal
Officer.

*1
(2017)

*Subject to  variation
dependent on workload.

Level-13
Matrix
214100).

in the

(Rs.

Equivalent to Group 'A’
post in the Central
Government.

pay
118500-

Not applicable.

(6) (©))

8 9

10)

Not applicable. Not applicable.

Not applicable. Not applicable.

Deputation  (including
short term contract)/
absorption or re-
employment.

an

12)

a3)

Deputation (including short-term contract)/

absorption:

Officers of the Central Government or State
Government or Public Sector Undertakings or

Autonomous Bodies —

(a) (i) holding analogous post on regular basis in

the parent cadre or Department; or

Departmental  Selection

consisting of: -

1. Director General, - Chairman
Indian Computer Emergency

Response Team or Additional

Secretary, Ministry of Electronics

and Information Technology

2. Scientist, ‘G’ or equivalent -Member

Committee

s

[l

Not applicable.
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(i) with two years regular service in the grade
rendered after appointment thereto on a regular
basis in the level-12 in the pay matrix (Rs. 78800-
209200) or equivalent in the parent cadre or
Department;

(b) Essential qualifications and experience:

(6)) Possessing Bachelor’s degree in
Law from a ecognized University;
and

(ii) Possessing  thirteen  years  of

experience in dealing with matters
pertaining to:

(a) administration or finance with
emphasis on  tenders  or
agreement or cost and accounts;

and

(b) e-governance, networking
intellectual ~ property  rights,
cyber laws, e-commerce

including experience in the field
of academics in the areas of e-
governance, networking,
intellectual ~ property  rights,
cyber laws, e-commerce.

(c) Desirable qualifications:

Post Graduate Diploma in Cyber Laws from a
ecognized University; and

Note-1: Period of deputation including period of
deputation in another ex-cadre post held
immediately preceding this appointment in the
same or other Organization or Department of

in Indian Computer Emergency
Response Team or Ministry

of Electronics and Information
Technology

. An Officer of the level of - Member.

Joint Secretary to the
Government of India or
Equivalent from other Ministry or
Department or Organisation

the Central Government shall ordinarily not
exceed five years.

Note 2: The maximum age-limit for appointment
on deputation shall be not exceeding fifty-six
years as on the closing date of receipt of
applications.

For ex-servicemen:

The Armed Forces personnel due to retire or who
are to be transferred to reserve within a period of
one year and having the requisite experience and
qualifications prescribed shall also be considered
and, if selected, such persons shall be given
deputation terms upto the date on which they are
due for release from the Armed Forces, and
thereafter they may be continued on re-
employment terms.
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M ) @ ®)
(3)
7. Senior *2 Equivalent to Group 'B' post | Level-8 in the pay | Not applicable.
Private (2017) in the Central Government. matrix  (Rs.  47600-
Secretary. 151100).
*Subject to variation
dependent on
workload.
() () ® (&) 10)
Not applicable. Not applicable. Not applicable. Not applicable. Deputation  (including
short- term
contract)/
absorption or re-
employment.
an a12) a3)
Deputation (including short-term contract)/ | Departmental Selection Committee consisting | Not applicable.
absorption: of: -
Officers of the Central Government or State | 1. Director General, - Chairman;
Government or Public Sector Undertakings or Indian Computer Emergency
autonomous bodies - Response Team or officer of
the level of Scientist ‘D’
(a) (i) holding analogous post on regular basis
in the parent cadre or Department; or 2. Deputy Secretary or - Member;
Equivalent Officer of
(ii) Private Secretary with two years’ service Indian Computer Emergency
in the grade rendered after appointment thereto Response Team or Ministry
on a regular basis in level-7 in the pay matrix of Electronics and Information
(Rs. 44900-142400) or with six years regular Technology
service in level-6 in the pay matrix (Rs.
35400-112400). 3. Scientist ‘D’ level - Member.

(b) The applicant should have passed
stenographic test and should have working
knowledge and experience of Computer.

Note 1: Period of deputation including period
of deputation in another ex-cadre post held
immediately preceding this appointment in the
same or other Organisation or Department of
the Central Government shall ordinarily not
exceed five years.

Note 2: The maximum age-limit for
appointment on deputation shall be not
exceeding fifty-six years as on the closing date
of receipt of applications

For ex-servicemen:

The Armed Forces personnel due to retire or
who are to be transferred to reserve within a
period of one year and having the requisite
experience and qualifications prescribed shall
also be considered and, if selected, such
persons shall be given deputation terms up to
the date on which they are due for release
from the Armed Forces, and thereafter they
may be continued on re-employment terms.

officer from any other Ministry
or Department or Statutory
Bodies of the Government of India




[T I-ETE 3(i)]

AT <pT TSI ¢ SHTHOT

43

) @ @ 3)
3)
8. Administrative *1 Level-7 in the pay | Notapplicable.
Officer. (2017) Equivalent to Group ‘B’ | matrix (Rs. 44900-
post in the Central | 142400).
*Subject to variation | Government.
dependent on workload.
() @) ® (€)) a0)

Not applicable. Not applicable. Not applicable. Not applicable. Deputation (including
short term  contract)/
absorption or re-
employment.

(11) 12) 13)
Deputation (including short-term contract)/ | Departmental Selection Committee consisting | Not applicable.
absorption : of: -
Officers of the Central Government or State | 1. Director General, - Chairman;
Government or Public Sector Undertakings or Indian Computer Emergency
Autonomous Bodies — Response Team
(a) (i) holding analogous post on regular basis | 2. Director or equivalent - Member;
in the parent cadre or Department; or Officer of Indian Computer

Emergency Response Team or

(ii) with three years regular service in level 6 Ministry of Electronics and
in the pay matrix (Rs. 35400-112400) or five Information Technology
years regular service in level 5 in the pay
matrix (Rs. 29200-92300) or eight years in | 3. Deputy Secretary or - Member.

level 4 in the pay matrix (Rs. 25500-81100) in
the parent cadre or Department; and

(b) The applicant should have at least five

years experience of handling all administrative

and personnel matters of a Government
rganization or office.

Note 1: Period of deputation including period
of deputation in another ex-cadre post held
immediately preceding this appointment in the
same or other Organisation or Department of
the Central Government shall ordinarily not
exceed five years.

Note 2: The maximum age-limit for
appointment on deputation shall be not
exceeding fifty-six years as on the closing date
of receipt of applications.

For ex-servicemen:

The Armed Forces personnel due to retire or
who are to be transferred to reserve within a
period of one year and having the requisite
experience and qualifications prescribed shall
also be considered and, if selected, such
persons shall be given deputation terms upto
the date on which they are due for release
from the Armed Forces, and thereafter they
may be continued on re-employment terms.

Equivalent from any other
Ministry or Department or

Organisation of the Central
Government
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@ (2) C)) )
(3)
9. Accounts and | *1 Equivalent to Group ‘B’ | Level-7 in the | Not applicable.
Finance Officer. | (2017) post in the Central | pay matrix (Rs.
Government. 44900-142400).
*Subject to variation
dependent on workload.
() @) ® (&) 10)

Not applicable. Not applicable. Not applicable. Not applicable. Deputation
(including  short
term contract)/
absorption or re-
employment.

11) 12) 3)
Deputation (including short-term contract)/ | Departmental Selection Committee consisting Not
absorption: of: - applicable.
Officers of the Central Government or State | 1. Director General, - Chairman;

Government or Public Sector Undertakings or
Autonomous Bodies —

Indian Computer Emergency
Response Team

(a) (1) holding analogous post on regular basis in the | 2. Joint Director or equivalent -Member;
parent cadre or Department; or in the Ministry of Electronics
and Information Technology
(ii) with three years regular service in level 6 in the
pay matrix (Rs. 35400-112400) or five years regular | 3. Deputy Secretary or - Member.

service in level 5 in the pay matrix (Rs. 29200-
92300) or eight years in level 4 in the pay matrix
(Rs.  25500-81100) in the parent cadre or
Department; and

Equivalent from any other
Ministry or Department or
Organisation of the Central
Government

(b) The applicant should have at least five years
experience of handling all kinds of finance and
accounts from a Government rganization or office.

(c) Knowledge of computer operation such as usage
and operation of personal computer word
processing, internet and e-mailing will be preferred.

Note 1: Period of deputation including period of
deputation in another ex-cadre post held
immediately preceding this appointment in the same
or other Organisation or Department of the Central
Government shall ordinarily not exceed five years.

Note 2: The maximum age-limit for appointment on
deputation shall be not exceeding fifty-six years as
on the closing date of receipt of applications.

For ex-servicemen:

The Armed Forces personnel due to retire or who
are to be transferred to reserve within a period of
one year and having the requisite experience and
qualifications prescribed shall also be considered
and, if selected, such persons shall be given
deputation terms upto the date on which they are
due for release from the Armed Forces, and
thereafter they may be continued on re-employment
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| terms. | |
@ 2 3 “ )
10. Private *4 Equivalent to Group ‘B’ | Level-7 in the pay | Not applicable.
Secretary. (2017) post in the Central | matrix (Rs. 44900-
Government. 142400).
*Subject to  variation
dependent on workload.
() () ) (&) 10)
30 years. Graduation from any | Not applicable. Two years for | Deputation (including
direct recruits. | short- term contract)/
Note: The crucial date for | recognized university absorption  or  re-
determining the age-limit shall employment or direct
be the closing date for receipt | and stenography recruitment.
of applications from candidates
in India (and not the closing | speed of 100 word Note: Direct Recruited
date prescribed for those in will be made through
Assam, Meghalaya, Arunachal | per minute. Employment Exchange
Pradesh, Mizoram, Manipur, or as per
Nagaland, Tripura, Sikkim, Standard Operating
Ladakh Division of Jammu and Procedures (SOP)
Kashmir State, Lahaul and specified by Ministry of
Spiti District and Pangi Sub- Electronics and
division of Chamba District of Information
Himachal Pradesh, Andaman Technology.
and Nicobar Islands or
Lakshadweep).
(48)) 12) aa3)
Deputation (including short-term contract)/ | Departmental Selection = Committee Not applicable.
absorption: Consisting of: -
Officers of the Central Government or State | 1. Director General, - Chairman;

Government or Public Sector Undertakings or
autonomous bodies -

(a) (i) holding analogous post on regular basis in
the parent cadre or Department; or

(ii) Stenographer or Personal Assistant with ten
years’ service in the grade rendered after
appointment thereto on a regular basis in level-4
in the pay matrix (Rs. 25500-81100) or with five
years regular service in level-6 in the pay matrix
(Rs. 35400-112400).

(b) The applicant should have passed
stenographic test and should have working
knowledge and experience of Computer.

Note 1: Period of deputation including period of
deputation in another ex-cadre post held
immediately preceding this appointment in the
same or other Organisation or Department of the
Central Government shall ordinarily not exceed
five years.

Note 2: The maximum age-limit for appointment
on deputation shall be not exceeding fifty-six

years as on the closing date of receipt of

Indian Computer Emergency
Response Team or officer of the

level of Scientist ‘D’

2. Deputy Secretary or

Equivalent Officer of

Indian Computer Emergency
Response Team or Ministry
of Electronics and Information

Technology

3. Scientist ‘D’ level

Officer from any other Ministry
or Department or Statutory
Bodies of the Government of India

- Member;

- Member.
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applications.

For ex-servicemen:

The Armed Forces personnel due to retire or who
are to be transferred to reserve within a period of
one year and having the requisite experience and
qualifications prescribed shall also be considered
and, if selected, such persons shall be given
deputation terms upto the date on which they are
due for release from the Armed Forces, and
thereafter they may be continued on re-
employment terms.

@ (2 C)) 5
3
11. Assistant. | *2 (2017) Equivalent to Group 'B' | Level-6 in the pay Not applicable.
*Subject to variation | post in the Central | matrix (Rs. 35400-
dependent on workload. | Government. 112400).
() @) ® (€)) a0)

Not applicable. Not applicable. Not applicable. Not applicable. | Deputation (including short- term
contract)/Absorption or re-
employment.

an®n 12) a3)
Deputation (including short-term contract)/ | Departmental Selection Committee consisting Not
absorption: of: - applicable.
Officers of the Central Government or State
Government or Public Sector Undertakings or | 1. Director General, - Chairman;
Autonomous Bodies - Indian Computer Emergency
(i) holding analogous post on regular basis in the Response Team
parent cadre or Department; or
(ii) Office Assistant or equivalent with six or ten | 2. Deputy Secretary or - Member;

years regular service in the grade rendered after
appointment thereto on a regular basis in level-5
or level-4 in the pay matrix (Rs. 29200-92300) or
(Rs. 25500-81100) respectively.

Note 1: Period of deputation including period of
deputation in another ex-cadre post held
immediately preceding this appointment in the
same or other Organisation or Department of the
Central Government shall ordinarily not exceed
five years.

Note 2: The maximum age-limit for appointment
on deputation shall be not exceeding fifty-six
years as on the closing date of receipt of
applications.

For ex-servicemen:

The Armed Forces personnel due to retire or who
are to be transferred to reserve within a period of
one year and having the requisite experience and
qualifications prescribed shall also be considered
and, if selected, such persons shall be given
deputation terms up to the date on which they are
due for release from the Armed Forces, and
thereafter they may be continued on re-
employment terms.

Joint Director or equivalent
Officer in Indian Computer
Emergency Response Team
or Ministry of Electronics
and Information Technology

3. Scientist ‘D’ or equivalent — Member.

Government Officer from

any other Ministry or Department

or Statutory Bodies of the

Government of India
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